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i | Heard Mr. A, Ahf€med learﬁ;;.zgunsel'
the applicant. :

Issue notice to show cause as to why
application shall not be admitted,

List again on 4.7.2003 for admission,

ot
. B 3

{
Z

) Vice~Chairman
3

Put up again on 6,8,2003 to enable
¢ the respondents to file reply, if any. A
:
1 ] L
{ . i
; Vice~Chairman ‘
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6.8.2003 The respondents had already
~filed written statement, The applica-

M
.

--»NO*W?%'K‘Y\ hean tion is admitted. No further notice

'\ﬁw . need to be issued. Since thepleadings
> , . are complete the case may now be listed
%oﬁb « for hearing on 29.8.2003. The applica-

nt may file rejoinder, if any, within
“two weeks from today,

| A 5 Me;mber  Vice-Ghairman
mb

a _ 29.8.2003 present: The Hon'ble Mr.Justice D.N.
_____ e O _ o Chowdhury, VJ.ce-Chairman '

The Hon'ble Mr K.V.Prahaladan
Administrative Member. o

Heard counsel for the parties.
Judgment delivered in open Court, kept

in separate sheets,
The application is: disposed of in

- Vice-chalrman

D ‘terms of the order.



| |
'I , CENTRAL ADMINISTRATIVE TRIBUNAL
‘i ' GUWAHATI BENCH

| i

l-@1 | OuA./R¥K.No. 1i:1122 of 2003.

" 29.8.2003.
(I DATE OF DECISION

oo »,

W

1.&lx.‘.sarltarlalgpgpi...ab....°.......‘.....QOO..‘."APPI.‘IC-Z‘IQ’I‘(S).

i Ahmegol0.00.00‘0.0.0’..0'0.00.aa..oo‘....OODADVOCA‘l‘E FORT}{E
i _ APPLICANT(S).

w . =VERSUS- S e
|

-

_,..Un;pn of. India. &. cthers..........................RnspomunNT(s)

d1sCsGeSeCe ... iiuun... . ADVOCATE FOR THE

P _ - RESPONDENT(S) .
) { l

HE|HON'BLE MR.JJBSTICE D.N.CHOWDHURY, VICE CHAIRMAN.
|
HE |HON'BLE MR *K.V.PRAHALADAN, ADMINISTRATIVE MEMBER.

o

| Whether Reporters of local papers may be allowed to see the
judgment ?

|

¢ || To be referred to the Reporter or not? ,
Whether their Lordships wish to see the fair copy of the
Judgment ? :

Whether the judgment is to be circulated to the other Benches ?

‘1Judgment delivered by Hon'ble Mexkex Vice-Chairman.




|CENTRAL ADMINISTRATIVE TRIBUNAL, GUWAHATI BENCH.
original Application No.122/2003.
Date of order : This, the 29th Day of august, 2003.
THE HCON'BLE MR. JUSTICE D.N.CHOWDHURY, VICE CHAIRMAN.

THE HON'BLE MR. K.V.PRAHALADAN, ADMINISTRATIVE MEMBER.

N

Smt . Santana Gogoi

B/o Srijut Kanakeswar Gogoi

Bishnu Rava Nagar

P.Oz Nonmnati

Guwahati-zoo * o o o o Applicant.

By Advoaate Mr.A.ahmed.
- Versus =

l. Union of India
Represented by the Secretary
to the Government of India
Ministry of Textile
New Delhi-l.

2..The Development Commissioner(Handicrafts)
West Block NO.7, R.K.Puram
New Delhi-110 066.

3. The Regional Director (NER)
Offfice of the Development
Commissioner (Handicrafts)
Government of India
Ministry of Textiles
North Eastern Regional Office
Housefed Complex, 2nd Floor
Central Building, Guwahati=6. e « « o Respondents.

BY Mr vo’KaChaUdhuri’ Add’l.C‘G‘SQCO

ORDER

CHOWDHURY Je(V.C.) :

The applicant was sponsored by the Bmployment Exchange
for the notified post of Stenographer, Grade-III in the office
of the Regional Director(NER), Cffice of the Development
Commissioner (Handicrafts), NER. The Selection Committee con-
sidered the case of the applicant for appointment in the said
post under U.N.D.P.Project with a consolidated pay of Rs.5000/-
pem. The Conmmittee recommended her case for appointment. By
order dated 20.4.2000 the.applicant was offered the post of

Stenographer Grade-~III under U.N.D.P. Project provisionally

Contd./2



s 2 s b

for a period of two years. The applicant accordingly joined
in the said post in April, 2000. The applicant submitted
representation dated 30.1.2003 before the Development Commi=-
ssioner (Handicrafts) indicating the fact that her term was
to come to an end on 31.3.2003 and requested to consider

he® case for regularisation in the department. The Deputy
Director (Design) also recommended her case, but on the
completion of term there was no. further extension and the
applicant stood automatically discontine€d. The applicant
knocked the door of the Tribumal for absorption, regularisation
by the department.

2. The respondents submitted written statement and
indicated that the applicant was appointed as Stenographer
Grade=III under U.N.D.P. Project and on completion 6f the
Project her service was discontinued. There is no dispute
that the applicant was appointed against the UeN.D.P. Prcject
and coming to the end of the said Projéct naturally her
service had to be discontinued. No illegality is as such
discernible in the action of the resp®ndents in terminating

the services of the applicant.

3. Mr.A.Ahmed, learned counsel for the applicant,
indicated that there are vacancjes under the respondents..

He reﬁerred to the~ppst of Stenographer Gr.II that Was lying
vacant in the office of FAC(C&B), Guwahati under the Develop-
ment Commissionef (Handicrafts). Mr.Ahmed also referred to

the communication dated 19.2.2003 indicating the vacancies
der Development Commissioner (Handicrafts), Assam. He stated
that there are five OBC vacancies in Assam. Materials on
record does not allow us to issue any direction for appoint-
ment of bhe agpplicant against any aforementioned vacant posts.
4. we have heard Mr.A.phmed, learned counsel for the
applicant and also Mr.A.K.Chaudhurj), learned aAddl.C.G.S.C.

for the respondents.

contd./3
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(1)
w
L2

Considering all the aSpeCtS"Of the matter, we are
of the opinion that since the applicgnt served under the res-
pondents sincerely for three years, her case needs to be con-
sidered for appointment against any suitable vacant post
commensurate to her educational qualifications. The respondents
may consider the case of the applicant in any available post
as per law. While considering her case for appointment, the
respondents would naturally take into consideration her service

period already rendered and if necessary relaxing her age.

The application is accordingly disposed of. There

shall, however, be no order as to costs.

Ic@,emwwa
( K.V.PRAHALADAN ) ( D.N.CHOWDHURY )
ADMINISTRATIVE MEMBER VICE CHAIRMAN
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' ORIGINAL APPLICATION NO.

Sl. No.

1]‘
2]
31

4]
5]

6

7]

8]
9] .
110]

-

BT

3 Aremeenl A SRS a;i'yﬁ EZ&«&RK\

! i e
2. N
‘!

wad et
E" Guefanati Beach

N@RALMAEﬁiﬁISTRATIVE TRIBUWAL,
GUWAHATI BENCH; GUWAHATT .

(AN APPLICATION UNDER SECTION 19' OF THE CENTRAL
ADMINISTRATIVE TRIBUNAL ACT, 1985)

BETWEEN
Smti. Santana Gogoi
- -Versus- o

-Union of India & Others

'I N D E X

- i?r iculars :
DF (' . - . — .

Annexure-A —
Annexure-B ~ -~

Annexure=~D — —

Annexure-C — - — |4

;Annexure-E"‘ - - ‘ibﬁvﬂ)

-Annexure~F — ~= -

Annexure-G -— —
 Annexure-H,
Annexure-1I1

———

/2 OF 2003.

- Applicant.

-Respondents.

Annexure-J — @ — - Q’H—o?\q

onocaLet

&ﬁ“



&
IN THE CENTRAL ADMINTETRATIVE TRXBUM&L;
GAUHATY BENCH AT GAUHATI.
(AN ﬁPPLICﬁTIDﬁ‘ﬂNﬁER SECTION 18 OF THE
CENTRAL ﬁﬁMINIﬁTR;TIVE_TRIBUNéL ACT, i9ﬁ5‘

CRIGINAL RPPLICATION NO. Jr2— OF 2003,

BETWEEN

oWl Santans Gogod T Applicant.
~Versas-

Unicn of India & Others ~Respondents.
CLIET OF DATES AN SAINOPSTE
Annexure-a Photocopy of Certificate of
| Sﬁ@moqr&phywcumFCwmputer
Operation.
Annexure-B  Photocopy of Certificete of
Diploma in Modern Office

Menagement .
g

Annexure-C Photocopy of Enployment Exchange

Card.

2
b
ot
it
it
=2
e
L
fd
i

H

H
A

Fhotocopy of Employment Exchange
forwarding letter dated 28-03-

CEO00,
Annexure-R Photocopy of performancs report

dated 18-04-2000,



il

L

o3

ar

Annexure-~F

Fhotocopy of Appﬁintment‘l@ttar.

dated'ﬁ@wﬁﬁ““ﬁuﬂ of

the ﬁp}JlC%nt
phﬁtﬁaﬁpw of 101L1ﬂg rwpﬁyt dqrwu
n“’: --f “q

Annexure-G

'u‘af the appliaﬁnt,
Annexure-H Ph&tﬁaapv of fepr* lLﬁLlOD'ﬁﬂtﬁﬁ

30-01-2002 5ubmlttaﬁ by the
1 N .

appliasmtﬁ g
Annexure-T - Photocopy of forwarding of -

Representation dated 30-01-2003

.

Annexure-J

. Fhotocopy of Fax dated
_ . N

-

Thiﬁ,l>nigjual application is made

tﬁliﬁj

direction to

for
seeking a dlfeCtluvarﬁm Hon'kle Tribunsl
for giving. = the Respondents for

reappointment  of the

consideration of the

applicant in the exlﬂtimq or future vacanmiea
under  the 1**p0ndwni ©in  the

Grad@mIII,_ aa

- post of
C dee

Muwnﬁﬂrwph@rn she has already
served under t} L 1wwyundunt for three vears,




A\

B
o . Y=

IN THE CENTRAL ADMINTSTRATIVE TKT B‘i..ﬂ?lﬁi,‘lﬁ.;;

GAUHATI BENCH AT GAUNATI.

(AN APPLICATION UNDER SECTION 19 DF'THE.

t:i’ENTR.ZxL ADMINTSTRATIVE TRIBUNAL AC T, 1985.)

ORIGINAL APPLICATION NO. /2 OF 2003

Union Of India,

L4

BETWEEN

smt. Santans GOOL,
/o 5rijutuﬂanakﬁsﬁgr-ﬁggﬁi
Bishnu Rava Nagar, |
P.O.- Nmanmati,
Guwehati-20. -
| wﬁpplicath

o ~AND-

repregsented by the Secretaiy

to the Government of India,

Ministry of Textile, New Delhi-i.

The Development Commissioner.

(Bandicrafts),




-9 -

West Block No. 7,

< R K Puram, l\hw Thes ] I.:x.mllﬁ@@ﬁg
3] The Reqiahal'ﬁir@ctor (NER}
office jqf | the mavel&pm@nt.
ﬂammisﬁimnaf; (Handi&faﬁts),vGavtu
of India, Ministry of Textiles,
North Eastern Regional OFffice,

Housefed  Complex, 20

Central Building, Guwahati-6.

~Respondents.

LET }'z TLS.OF THE AP}?T;«IC.' ATTON:

direction from  this
- Respondents to ¢

applicant in the’ poat of

}S’A]?‘?\.'I‘ICT_'I"LA‘RS OF THE ‘?t\.}JER aﬁu‘dxﬁi T !,\?HT CH THE

APPLICATION TS MADE:

~

This spplication is Jmﬂd,made‘agaimst any

particular order but the WPP]LCHH geeks &

‘Hon'ble TTLbUhﬁ} to

C!nf;“_l_du the

future vacancy as applicant had worked for

continueous period of 3 vears . as  Stenc-

grapher, Grade-IIT

Cunder  the Respondent

Mo, 2 ;

Floer,-

case of the -

nLﬂDQ@t%jfE“im



citizen Qf'InuL%\ﬁnd as

ashe hvtung to O.B.C

=2
Lo

The :appliaant
subject matter of thei
withiﬁ the
Tribunal.

*

2} .. LIMITATION

The applic&nt\ further

pregcrlheﬂ un l?” ection

strative erhunmJ ﬁct

tr"‘x
s

SBn
ol 2ad 2

4] FACTS' OF THE CASE:

Facta of the case

]f}'r?:lc'_':WS

4.1] That  vour \humbl&

the Cohstitution of Lndl“z

4,21 °  That your wpfﬂ'lcan1

et

ghout 28 vears, she p%““wd M. A,

inetant

Jurisdiction

JU}i ElCTFUN OF THE TRIBUNAL

of the

51 ot the

in brief

applicant

bags to stats

mmmuuxLy She

‘ln A&

BTN

~that

application

Hon‘khle

Cdeclares

t

Acﬁn1411~~

o W

. s‘{*

given

such, he is entitled to
@=all the rights and prl“llvﬂw“ quaruut e under

hat



She also passed Diploma in 'Hiwimgravhy and

Computer Operastion and =he obt iﬁuﬂ first class

ol At st

uwt

distinction in Diplems Examination of 3 vears.
Modern Office Management . from Givle’

Polytechnic, Guwshati-21. Her mname has been

ot JER g i ¥

\

t the  Employment Exchange,

£
B

registered
Guwahati . *
, o ‘ \ .

. . hnnexure-h is the photocopy of
ém“ lil”%iw,‘- of Stenography-cum-
famputmr | Dpafati@m.i igzsued by the

¥

Girle P&lytechmiﬁ, Guwahati-21.

Annewure-B is the photocopy of Diploma

T

C

xrtificete in Modsrn OfFfice
Management issued by Girle’

Polytechnic, Guwahati-21,

’

g

Annexure-C is the photocopy of
Employment EHChinWM Card . of the
< applicant. .

-

Quﬁ} That your aspplicent begs to stete that

the Office of the mﬁpwndﬁmt No. 3 requested

the District Bmployment huwhﬁuga, Guwahati Tor

e Sa "

sending the nam@ of suitable candidetes for

recruitment of x“enugrﬁ}hvr in hisz office,



Accordingly,. the -employment exchange the sent
the list of 23 cendidates with full particulais

to the office of the Respondent No. 2 vide
their  letter No. Ord  22/2000/680-60  dated

s ) P .~. - by . NP Wt " € ‘ . ..
Guwahati 28" March 2000. In the said list
applicant’s name was at

EN

i
g

VOur
wal al No. 4.

Annexure-D iz the photocopy of such

~.

letter dated 28-03-2000, "

-

4.4y That youf applicant hvg? tm‘stntaAthat'

vour aﬁpliéﬁmﬁ appeared for practical test in -
‘Stenéqr@phyrv Typinq arid 'Cmmputer' apératian
‘before the Se lﬁCLlOn Committee @h‘iBmﬁémﬁﬂOG,
The Ea}éatlwn Cdmmitteg selected vour applicant

in the meeting held on 18 and 19 April

2000 for
appointment of Stenwgrapher, Grade-IIT under -~
the U.N. D.P. Project., She st sad first im order
of merit. ﬁmcormluql she was appointed as
Szanaqraphei' @r&damlil\ Project

) aonﬂmlidat@d pay of Re. 5000/-. p m. vide

with

office " Memorandum No. NERfifEEﬁdmm./Vplm

v/2000/251 deted 20-04-2000. She joined on her

post on 2B-04-2000. - | -

’

is - the phmtmcopv of
performance report of the

Annexurs-§

applicant.
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Annexure~F is the. photocopy Gf Hffxc
Memorandum  No. NER/L1/3/ ﬁdmn./vm -

- ,/“w%D/*%' dated 20-04-2000,

Anhexure—G

fd
n

the”ﬁoining“repﬁrt dated
< 28-04-2000 éf tg&'applimaﬁt"

4.5] That ydux appi'”%nt begs to state that

her appoeintment as EtWMHQIﬁp}Lr wxﬁdw -TIT undsr

UNDP aclenﬁ'wuﬁ for three wyears periced, i.e.,

till 37 L3m2DG3u_' Yéur- applicant ~ filed a
repfeﬂenﬁétion ﬁhrmugh.‘prwpar ﬁhﬁﬂnﬁl. before
the Respondent No. 2“03 30~ 01-2003 and

regquested  him  te regularize  her post - as

. Stencgrapher, CGrade-IIL in the existing vacant

post.. The Office of the Respondent NRo. 3

recommended her case to the Respondent No. 2

Nt

and also requested him to extend her service

for ﬁnuthvr ene vear in view of work load.

Annexure-H iz the, photocopy

[

representation dated 30- *l*iC'R
Annexure-T 18 the photecopy of

forw 13."(:’1_}“11'} letter dated ?(ﬂi“l‘l 1 2003



i V) ) \/X .
j )
i
- ;
@' - 4.6] “That vour dpplLJ‘ﬂh begs to state that\
f there is one vacant-post of Stenographer Grade-
E IIx Lnder the Office of the Respondent No. 3 as
& : pvr his Fax Message No. NER/ lfwﬂwarL/MOﬂ‘f 158
ﬁ dated 19-02-2003, which has been sent’ . the )
! Respondent No. 2. ’
CAnnexure-J  is  the phnto<ufy of  Fax
‘Message No. N‘E“-if:Lf'*WPvru 2002/ 2158
- dated 19-02-2003. . T
- 4.7} + That yéut applicant begs to ﬂtét& that
E she was released from  the Office  of the\
“ Respondent = No. 3 on 31-03-2003 ae per
completion of her tenure. ) ;f"
N 4.8] " That vour applicant begs to state that 't
w | there . are vacancies savailable under the -
; | &espmﬁdenéﬁ and y@ﬁr applicant iz ready to
? i-' serve anywhere under the Wfp@njhﬂtwu But the’
ﬁ . Pespondents  without cons 1ﬂu.¢nﬁ her genuine
, .

case, ousted her from her servi&e“ Although,
T . .ghe has worked with very sincerity and honesty

B without any blemish in her service under th

o

i Respondents for continuous thiee vesrs a



oo

4.9 That vour applicant begs to
" ' : )
ghe iz a poor educated local unemployed lady

state that

and she is going to be over aged for any Govt.

Zervice : ’

[y

That the spplicant” bege to state thst

it the Hon'ble Tribunal does not interfers
immediately  than  irreparable less will e

caused to the applicant. hAs such,

i

. . g
finding no
other alternative your applicant compelled to

approach  this - Hon'bkble Tribunal for seeking

4.11) That your spplicant begs to state that
the Respondents have wviclated the fundamentsl

rights under the Constitution of Indis

4.12] That your applicent hegs to state that
the action of the Respondents is illegal, mala
fide, arbitrary  and alao viclative

administrative fair-play.

4.13) That this application i filed bonsa.

for the ende of Just

he GROUNTIS FOR RELIEF WITH LEGAL PROVISIONS:



.5

is not maintainsble in Lhz eve of

For that, - on the reasons. anc fac’“::

which are narrated sbove the scticen of
3

~the Lr::zp@xu’.’.‘lentsz iz prima facie illegs

and witheout jurisdiction. .’

For that sction of the
. 3 o R

. !

prima facie is male fide, i 1le egal, anc
. L ) -

i th = :mCst:i.. Ve }:Wf:h:i,.j.c:lu, Az such, the

action c'f Lmr- T%E-‘)(“Ildn}}tfx Le ille ﬂa] .

-

he

Tate

"!lb tr ary and also violative of

[arsy

nmtur%l Juetice.
‘ \
For that it ie not just and feir to.

deprive the applicant from appointing

-

her in the existing vacant post under

?hc P:ﬂpondentﬁu

For tHht the Central Government being

s  model employer canncot emplover

cannct be allowed to adopt &

differential- trestment  -te the
applicant.

For that the action of the Respondents

law.,

Reaspondents in



L]

application,

pending befor

The ,Hp}l'”au( Craves

Leave of this
vﬁﬁnfble Tribunsl - to advance furth@f
. Vgtoumdglat the time'qf he&fing.of
cinstant wmﬂ}Jrﬁtwunn

DETATLE OF PIM“”?EK ““HﬁUlTFﬁ"

¢ 18 noe other dl1ulunf‘ Ve 8
_ y o . y
cefficacious remedy“ available to
applicants

o
=
o

except inwmkinq :
}uu:-::d' "hmz of this Hon'ble Tribunsl.

MATTERE NOT PREVIOUSLY FILED

TN ANY GTHER WUU’M

DR
PENDING

" That the applicant further
that he has not filed any

declares
e

zppl'"atﬁon,
writ p&titimn“cw: $ﬁit in respect of
}th& ﬁﬁbjﬁmt mﬁttﬁg of the »in&ténﬁ>
appligati@n before  any other Ccuft,
&uthorityr_grfﬁny'ﬁthéf Eenﬂh_bf~thig
Hon ble Tribunsal ‘mor!. any such
Writ ]petiti@g.ﬁnf 5uit‘.“g

any. of them

the .
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SOUGHT FOR:

e

12

o
=i
=]
—
R
]
Yoot

Unde the facts and circumsbances

shated shove the

respectfully prayed that vour Lordship
ney be plessed to adwit this petition,
call for the records and after hesring

both the parties the Hon'ble Tribunsal

{Ts

may. be p}whfwd to direct the
wapondents to  give the following

liefs:

.

HY

g2l that the Respondents may  be
directed by the Hon'ble Tribunal
to appeint the applicant to the
post of Stenographer, Grade-IIT in
the existing vacancy and also give
first preference in the future
x. rancies of Stencographer, Grade-
ITT under the Respondents.

z"‘s %

B.a Cost of the application.

INT}}LM QRDER PRAYED FOR:



i Lot 11

T.P.0. WO. RO (9 ng 9
Date OFf Issue ’fl.@_i()@@.
'Iﬁsﬁaﬁlfrﬁm'-_ C%UfhdmjK CMPE-'

i

That this Hen'ble Tribunal wmay be

plessed direct the Hespondents not to

he applicent who had served under the

r.sg..
T

Respondent for long three vears.

o

Application Is Piled Through

Advocate.

- . .

’

Particulars of I.P.O.: :

Payabl@ at (;\;aanat

- LIST OF ENCLOSURES:

Ag =stated shove,
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VERIFICATION

I, Smt. Santsna Gegei, D/e Srijut

Kanakeswar Gogoi, vresident of Bishonu Rava

Nagar, P.0.- Noommati, Guwabiati-20 do hereby
solemnly verify that the statements made in
paragraphs G L, &) 518, Ut 4~ 1) arre true to my
kncw*-ledge, theose made in paragraphs Q'.Z/ C(Z/

Gt G, , are  being  matters  of
G, &5 &6 |

records are triue to information derived -

therefrom which I believe to be true and those

‘madé in paragraph 5 are true to my legal advice .

and rest are my humble submissions before this
Hon’ble Tribunal I have not suppressed any

material facts.

And I =ign this verification today on

this _ Tnd day of 'dwwe 2003 at Guwahati.

gclmhxncx G@ad' )
Declargnt
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vwam Schednte i\l’! Imm \u"'l \Z N-1i)
GOVERNMENT OF \\s’;\'l o o
DERARTMENT OF LABOUR .‘
EMPLOYAJENT EN CHf\\GE.“./f.éi..CKéﬁ.J.ﬁ”ﬁ7/ !
MENTITY CAR

tNot an Introduction {4 id ,{pmmtl\ IL\? nh unplm ces)

b Name ol Applicunt %C{b\\'e\mc’ﬁrm
2. Date ol Registration ... 7%]‘2/‘?—)’ ............

- e e ¢ Fme ¢ wm e -

3. Registration No. ... O .2 949/205.
4. N C. 0. Code No. T D020,
275 -
INSTRUCTION TO APPLICANT l\%"fh’.{
() Bring this card with you w huluer Date before’
vou come to the Exchange. which
() Quote vour Registration’ Nuinber | registration
and N. C. O. Number whenever | should be

vou wrile to the Exchange.

renewed

(¢) Renew vour Rcﬂmmnon every
three rromtis. A% [/ :
If vou do_not renew h\ the |
due date vour. 1emstmtmn willl -
cancelled. - <zxs] T

- .

he
(d) You can renew. V()lll registration
personally or by post. ‘For renewal
by post DO NOT SEND THIS
CARD. Apply to the Exchunge on a
REPLY PAID POST CARD

e et e e T



unplnvmem assistunce after hlm<7 the
Yollowing entries. .

(c) etlrn this card when you no lonou xequne

i X
' I. %1 have sc.um.d employment with
- (Name ot Employe)
, lhlough syou* my ow ctlort.
2. %1 no longer require unplowmm assistance.
’ Qankans. Gogar .
N . (Slondluu of Applicant)
| Date... 1612000 .
' ~ FOR OFFICIAL USE ONLY
* Signature
Identification Marks -
2. '
Y
. o ss:st@éunt‘uswned"’ p‘n
N L nxﬁmpiemmhﬁomcer” ]

ek Ux.wauau =

Delete lndp[)llk‘lthL&ul

Affix postage
stamp here 1

Fo

The me!m ment ()fﬁcer

meloyment Exchange--

088 .

. .-\(il’.(LXHiH"-III Nu. 47/00-01 -
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;‘13 «"‘-\‘V \.l "':.\'L‘ ,\;)_52‘\ - ’\'ﬂ”.‘ ’ “,.‘fash Nﬂth 9541/98 1"‘3"'75 B'SCnfl Dip. im SthO & OBC
Lo e e e T " e Bharat Ch, Nath Computer,
L fff;‘? ©d tshimohan Bhuyan (')/0\
o T s t-e"para(Champavat)
T ',?"'?'.‘\l \/7:: _L—Q.Sg
Ve e - :
ARG 15, srt Subhasiahkr, Baruan 12,0884/98 20-10-75 BeAs & Dipoim Steno & Gem
ARE © 8/0 3Subodh Kr, Baruah ' Computer,
- .,,\ Bop.Chaliha Nagaro N
P.O. Bamunimaidan, Ghy~21J
/A16., Sri Akan' ch, Daka 10, 395/99 /98 i
¥ S/O Kﬂghab Ch. mka 13"9"75 B.SC. & Dip. in) Sten()\& "
C/0 Sanfib Kr, Deka, - mpute r,
IIT, Central Library,
Guahati, Panbazar, Ghy,
17, Sri Vinay Kr. Jha -7 267/99 .2=3-74 1,8, & Dipz “im Steno ¢ "
/870 Raja Rumar Jhag” - Computa i,
Vill-Bathar Quarg, - 0 e Lo o, e -
p.Q. MOUkhUli(. K&mr\m. (‘;\v el €. ¢ oo --![”.\ vy_z;’_,.
8. Sl Nripen cn, Nath 1647 /a9 1-5-73  B.Sc.& Dip. tm s no B
~J 570 Jatin ch, Nath Oo;puter.p. Beno & o8¢
. Vill-BongaraP.o. Bongara,
P.S.-—Pﬂasbari.l(ammp.
1%¢ sri UVetanxr, Handique 4128/93 1~2-74 BoAe & Dip, fnstenc & OBC‘fI
/ S$/0 Ram Nath Hand{ mam Comput:er.p ‘ '
~ C’0 Thupen: Shamg
I.T.I. GTTY-’.G.
e ) ‘ . )
@3; -Srl Panks] Kp, Das 10,346/93  18~1-74 B, ¢ Dip. in: Stano & 08¢ |
N S’0 Haren Ch, Dis & Computer; !
Vill~xhatiamari, ) g
P.0. Jharobari, Kampup, F
JO. Sri Santosh Singh Sandhy 442/2009 31-3~73 B,A, & Dip. in Steno & Gem |
p N
'\1’ S$/0 surjan Singh Sandhy & Computer, 1
Ploudarl, P, Giplaath mygy, ' i
.Gh}r—]-GQ ‘vll
/’/21. Srl Kishan Patownyy: 881/2000  30.4-77 BeAs & Dip, in Steno & oBC o
. 8/0 Basanta Patowary Computer, ?'}
Vill & p.0. Dorakahara, ¢
. Ramrup,
22, Sri vishore Kalita 12,504/96 1-3-76 B.As & Dip, inm Steno & Gam ,
/ 8/0 Nipim Ch, Kalita, Compute r,. : L
o~ C/0 Ajitkallta, -
Public Health.Executive Enginnrny, i“
/ Guwahati Division, Block-2, Ghy=-21, "y
23s Mlas Deaepa Mani Bhattacharfya I *
| N, ' #=-190/2070 {-1.73 BeAs & Dip, {im Steno & Gem
D0 Pratan Ch, Bhattacharyya & Computer, i
C/0 Jogen 3arma,
Asstt., D,L.R,0ffice, : .
Rup Nagar, Ghy-37. Q(U -
- \ I3
D zlat
/6/”\3 ..
A antATTecter of Fmploymentt

Doeris Froploymenr Tackinge
P hadval, Gukabar-f,
y .

v
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y° 1. Misa Niva Daka ) .
/ D/0 Durgesmr Deka W-1643/96 16=~2~74 Bo.Ae& Dipe in Eng Seno, Gen
_ Noonmati Sankar Nagar, & puter,
Guwahati~20,
2, Miss Lilima DeXk .
: D/0 Hall Ram Doka #e9390/07  1=3-73 adity Dip. im Steno& 08C
/ ¢/o Bharat Ch. Deka utere
Jaya Nagar, P,0. Noonmati, :
Ghy =20, .
3. Mias Momy Choudtu W=35757 '
i D/0 Asini Kr. Choﬁghuryo >8 1-0-76 gégéuteg?p.im Seeno & Gem
* C/0 Aswini Choudimry *
Vil1=Natun Nagars {
P.0. Indrapur,
Guwahati-32,
4. Misas Santana Gormi W-782/99 B S
J s A s Goont 82 /¢ 1-8-74 B,A. & Dip. in Steno & 0BC
C/0 K.S.Gognl. o Comput.ere
nishinu Rava Naaar,
P.O. Moonmati. Ghy«20,
Jz. sér(i) tibngug\?%g“a 3693/94 1~1~73 B.Com.& Dip, im Steno & 3%
S D.N.Sahﬁa ) Computer, Gan
Jyotinagar,
pP.0. Banmunimaidan, Ghy-21,
57/"; :% ;i%?q i;rb Ilhiw;;:y 13602/95 30..6~71 B.A. & Dip, im Steno & 5T
. 8/0. Mahedn almar . Computer
CC/0 Leell leimary S ® ’
Institute of Neurologlcal
sclences, Super Market,
,DLspur.P.O. Sachibalayae :
.
7o ! Sri Bipim Boro 6585/97 1-1-73 B.Sc. & Dipo. in Steno & ST
5/0 Langkesar Boro Compu® I's
C/0 HMarayan Daimary.
Ylubari. Ghiy~7a
8. / Srl Nabajyotl Das 13023/57 16-11~71 B.Sc. & Dip. im Steno. SC
.. S/0 Bharatl Kanta Dus & Computer.
// p.0O. Aningaon, Ghy=-31. .
9./ 5ri Ramendra Sarma 17579791 27-1-74 B.Sc, & Dip, im Steno Gem
\_.7 s/0 Umesh Ch, Sarma o & Computer, :
C/O UgCoSﬂmaa.' ’
IlOlC.IJtd.’ (MaDa)'“O{)nm’\tL.
Grry=20, ' - -
10/ sri sanatan Ch, Das 18096737 1=1-~77 B.A. & Dip. im Steno 0BC.
5’0 Combhir Th. Das & Computers ' :
- p.6. Fatashil Ambharl
K,G.Path, Gy ~25. :
{1, Srl Bhaen Dexa 19964 /27 10-10~73 B.Sc, & Dip. im Steno OB?
~ %570 Hou Ram Dm-a & Computero
S et ¥agay, 5ACT1
p.0. Honnmatl. Gty =20, .
. - / e - Di i Steno Gen
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PERFORMANCE OF THE CANDIDATES APPEAREDR NOR PRACTICAL TEST IN
STENCORAPHY, vy 35 CuliFUTEN CleltaTION.

P

>~

Out of 12 candidates called for practical

]
test/intecview only 4 céndidates appeared before the Selection

Committece on 18.4.2000. Their performancehrare shown below:~

PERFURH/INCE
ol.No. Name & Address] StenographylTyplnglComp.Opora]Viva Voce.

1. . Miss Homy Choudhury, !
D/0 Aswint Kr.Choudhury

Vill-Natun Naqar, 02

P.0. Indrapur,Guwehat]. oS oL e

Telal

N)
»®

V&.Miss Santana Gogol,
D/0 Sft.Kanskeswar Gogol,

Bishnu Rava Magar, 1L 26 05
P.0.Noonmati, Guwahatj. =3 Todeld = 49
3.5ri Bipin Boro, - . .
S/0 Lankeswar Rygith, 0 ‘ . .
C/0 Nacrayan Dafmary o 01 10 o3
Ulubarl,Guwahati, ct . .
T G-z, - 2 {
4.5rf Sanatan Ch.Dss,
S/0 Gombhir Ch.Des.
PO, Caltanhi}l fuobe i . ~ ¢ Q- ot
K.G.Path,Cuwahat]. o e - 1 1
ST L4
Mo / T e
N ) kﬂ\ kgh V.u-r v
- Al .60 NI R ! LA
‘a’ ” (?’vl[‘f{(“\
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PROCEEDING OF SELECTION COMMNITTEE MEETING HELD ON 18TH AND

UNDP PROJECT ON A CONSOLIDATED WAGES OF &.5,000/- P.M.

The District Employment Exchange, Guwahati

spensored names of 23 (Tventy-three) candidates under Jletter

3No.0RD.22/2000/689~90 dt. 28.2.2000 cut of which twalvs

candidates appeared personally. They were tested in Shorthand
dictation, <trenscription, typing and Computer before Viva
Voce. According to the over all performance of the candidates,
the Committee found the following candidates qualified for

appofntment in order of merit az helow: ) A

1) HMiss Santana Gogoi., 0.8.C.
2) Shri Shamcem Reexza Ahmed, MHinority.

The Commlttee recommended Miss Santana Gogof

‘[or.ofror of appotntment and Shri Shameem Feeza Ahmed f= kept

LR I

I89TH AFPRIL,2000 FOR APPOINTMENT OF STENOGRAPHER GR.IIl1 UNDER

iin panel,
A
b’.l’" '; I : . // rl 4 '
\ AR '\w“'."’l‘l(‘“‘ .
. o ‘ L1 ") Ny D
I.Hrs. Kabita Roy Das, 2.5hri Lakshmi Narain ‘
Sr.Systems Analyst. Assistant Director(Admn)
N.I.C,Assam State Unid Weavers Service Centre, Guwshati-3.
e N T ————
i \ oo SR ar
- T A “
SN g A LDy 0w !
JIvhrl Atbutosh Kumar 4. Shri PZC.Dutta, S
Officer-in~ chaxge. Assistant Director(H), NERO, ﬂ*{
Bcor, Aqart . Guwahati-56, ~
v\«w .N__J,:Cve N
¢’ /}/
5.Ms. Nlral;tmi Paleij 6. Shri L ﬂ/tzaJ '
Deputy Directer(Design} Regional Director(NER)
RDTDC, Guwahat!. " NERQ, Guwshat{.
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" 'Goy-;rnment of India AN“EKq&E'F
Ministry of Textiles

North Eastern Regional Office
Office of the Development Commissioner (Handicrafts)

. / ’
No.NER/l/B/Admn/Vol—V/ZOOO/Y;\' HOUSEFED COMPLEX, 2ND FLOOR,
' o/ CENTRAL BUILDING,GUWAHATI-6.

¢

Date:20.04.2000.

MEMORANTDUHM

On the recommendations of the Selection

Committee,Miss Santana Gogoi is hereby offered the post of
Stenographer Gr.III under UNDP project with a consolidated pay

of K. 5,000/-(Rupees five thousand) only P.M. provisionally
for a period of two years at Guwahati fn_the'Office of the
Development Commissioner (Handicrafts), North Eastern Regional
Office, Ministrya of Textiles on the following terms and

conditions: -

1. ‘The post is temporary under United Nations
Development Programme of Cane & Bamboo development in North
East and her serviée is liable to ge terminated at any time
without notice and without any reason being assigned. The
appointment will be subject to the production of a certificate
of physical fitness from the Authorised Medical Authority and
verification of her character and antecedents as per rules,
SC/ST/0BC/Disabled certificate if she belongs to that
category.

2. She, if ‘at any time wishes to resign her
employment, shall give notice in writing for a period of not

less than thirty days of her intention to resign.

3. She will be reguired to take oath - of
Allegiance to the Constitution of India and furnish a
certificate at the time,of{joininq duty that she, if already
married, has not more than one husband living, and that she

will not contract another marriage without first obtaining

contd. page 2...

| e
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B

permission .of Government notwithstandinq that such subsequent

marriage is permissible under the_bersonal law for the time

being applicable to her.

4. No trévelling allowance will be granted to her
for joinihg the post or on' terminatibn thereof uﬁless
otherwise admissible under the rules. Other 'qbndftions of
service will be governed'by the relevant fules‘ahd orders in

force from time to time.

If Miss Ssntana accepts the appointment on

the terms and conditions’mentioned above, she should convey’

her acceptance to the undersiqned immediately latest By lst
May, 2000 failing which the offer of ‘appointment will be
treated as cancelled and other suitable candidate will be

offered.

| (L"HATZAW)
Regional Director(NER)
To, '

iss Santana Gogoi,

D/0 Sjt. Kanakeswar Gogoi,
C/0 K.S.Gogoi, .

Bishnu Rava Nagar,
P.0.Noonmati,

Guwsghati-20.

copy to:-

1.Shri G.K.Asthana, Dy.Director(EP/UNDP), 0/0 the
DC(Handicrafts), West Block No.7, R.K.Puram, New Delhi-66.

2.The Assistant Directo:(Admn.III),Q/O the DC(H), New,De1hi%66

3.The Officer-in-charge,BCDI,.0/0 the DC(H), Agartala.
4.The . Asstt.Director(H),MSEC,0/0 - the DC(H),

Gauripur/Jbrhat/Itanagar/Imphal/Shi11ong/Kohima/Aizawl/Agartal

Regio;;:igiié%%;;?NER)

* kK X Kk .

gW
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<. <7 To, . Date: 30.01.2003 ‘
The Development Commissioner (Handicrafts), ' -‘
West Block No.7,

R.K. Puram
New Delhi: 110066

(Through proper channel)

Subject: Regularisation _against post of Stenoqrapher Grade Il regarding.

Madam,

| have the honour to inform you that | have been working as Stenqgr_abher o _’
Grade. Il under UNDP Scheme since 287 April 2002 for a period of 3 years. Now my .
tenure is going to be completed on 31.3.2003.

During my service period | have assigned the following works relating with -~
Regional Office, Guwahatii.e. ' ‘ I
Assigned duty as Stenographer.

Operating computer in Regional Office. Guwahati.

Store charge relating to NERO, O/ the DC (Handicrafts)
Receipt/issue of letters relating to NERO, O/0 the DC (Handicrafts)
Schemes r=lating to UNDP etc. S -

G N —

SN

'On the circumstances stated above it is requesicd (o kindly consider my service

for regularization in your department on humanitarian ground. Since | have become -
g ~ overage at present and thus have no ¢hances 10 deploy in other deptt. My appointment L

have been made by an approved committee and followed the procedure of appointment.” . T
However, my Bio-data viz. edutational qualification/experience as given below for favour - - ¢
of necessary action. ,u | C g Sl
1. Date of birth: 01.08.1974
‘2. Educational qualification

i. - Master Degree in Assamese . - \

i, Three Years Diploma in Modem Office Management(MOM) o A
il Diploma in Office Computer Automation ‘ { RTA
iv. Diploma in Auto-Cad Application. '- - ‘
v.  Ciploma in Electronic typewriter ' P

| shall be grateful in whole life for your kindness.-
£nclo: Photocopy of certificates _ : - Yours faithfully, o

. g"\.v"t.‘r\lk G),?(’( .

~ (SANTANA GOGOI)-
. Stenographer Gr. il =~ ™~

United Nationu: Development Programme .~ < .
Cane & Bamboo Project - =+
NERO.Q/O the DC (Handicrafts), i~ =
S Guwahati.’ - "=

ey

)




. Lo flied o GOVERNMENT OF MDTA, MINISTRY OF TEXTILES
R 4 CoE RPRERTRY : Office of the Deva' spment Commissiorier (Handicrafts) -
o ' - (Horth Eastern Regiony . ' :
e.._;. T v ?’i‘i\’r © 2nd Flenr Central Block ‘
i i ~f,'..j§if‘,? © Houselid Otfice Canples
RS ‘ ‘ : ‘:'7(1(‘;\ ‘ Beliola Basistha Road, '
R R S IR . : S50, Guwahati - 781 006. ASSAM
El Eres SIEEEE A Gram : DYCRAFTIND
I 03012260171 . . Fax No. 0361.22060174
e 2706197 . ‘ B Tel : 2260074 12266123

s " Date: 30.01.2003 _

No.NER/UNDP/SG/2000 /.,
To,

The Development Commissioner (Handicrafts), |
West Block No.7, -
“R. K. Puram,

-New Delhi: 110066

{Kind attention to Sh. G.K. Astha-ha‘, D'eput"y‘ Director

"SUbject‘: Reqarding redufan‘zation.

M'adam

Please find herevith a representation dt. 30" Jan. 2003 in original of
Miss Santana Gogoi, Stenographer (Grade.lll), UNDP (Cane & Bamboo), NER, =
~ Guwahati which is self explanatory. Moreover; the work of Miss Santana Gogoi is .
- satisfactory and her services are required under UNDP (C&B) project at least one "
year more,. nence the order of extension for a period ‘of one year may please be
issued at the earliest. - : o v

- ~In view of the wiork load, a post of'S‘;t\enbjgr’apher may please. be
. transfered available in RD&TDC, Guwahati. . o

Enclo: As above I Yours'faithfully.' : :

- (PS. g’;aLa',) -
- Deputy Director(Design) &
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* 8 <EEr T gmen — 2 NELURE
! \{.\-.. GOVERNMENT CF INDIA, MINISTRY O 1)
? “: “,7{"‘ 1 Hh ml%' 2 ' Office of the Devtiopment Commissioner (Handicrafts)
HITTR £72Y . ) (North Eastern. Region) q)
' 2nd Floor, Central Block ' ()7

Housefed Office Complex

AN EEE I B4

CETFE e posrrTp]

AT TS T Beltola Basistha Read,
“EE S s ous 2 Guwahati - 781 006, ASSAM
: :=: FIE Y AR ST Gram : DYCRAFTIND
S 0361-2260174 ) Fax No. 0361-2260174

"THW 22§Ol7w 22667123 ) Tel : 2260174 /2266123

No.NER/1/20/Perl/2002 |/ 215% FAX = Dated 19.02.2003
’ To. '
The Development Commissioner (Handlcraﬁs),

Wesi Block No.7, R.K. Puram,
New Delhi: 110066 . \

Kind atiention to Sh. A.K.Batra, Assistant Direct: r (Parl)

Subject: Lok Sabha Provisional Starred Questions Dy. Nos 1738 for 21.02.2003
* raised by Sh. Ramdas Athawale regarding vacant post fo: SC/ST.
: @

Madam.

'Kindly refer to your FAX letter No. 1/8/2003-ParV/ dt. 14.2.2003 on the above
subject. In this connection, the point-wise reply is given below:- :

Question ' Rep" ly

{2} Whether some posts of SCs/STs under various categories
are lying vacant in various departments and undertaking
sixter his Ministry — -

Assar .: SC-1, ST-2;
Arun: hal Pradesh: _
Manij ar: SC-1, ST-1

(b1 17 s0. the details thereof 1
2
3.
4. Megh. laya : SC- Nil, ST-1
5
6
7

Mizor .m. SC-Nil, ST-2
Nagalund: SC-Nil, ST-1
Tripuia : SC-Nil, ST-1

Contd.page.2...
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] - < VACANT POSITION IN NORTH EASTERN REGION 1] ANNEXURE-1
Name of Posts Name of Office | Group “B” Group “C” & |No.ofposts |: Remarks
- ) - “p» : '
Assistant Director. 1.MSEC, Itanagar Group Total 6(six) |
(Handicrafts) 2.MSEC, Imphal “B”(Gazetted)
| 3.MSEC, Kohima
4. MSEC, Jorhat
SMETT, M aain
6.MSEC, Aizawl .
Handicrafts Promotion 1.MSEC, Kohima * Group “B” 2(two) *Post of HPO of Kohima
Officer 2.MSEC,Gauripur | (Non-Gazetted). . transfer to NERO, !
. . ) 1 - Guwahati l
1.Office Asstt. Cum- - BCDI, Agartala Group “C” 1(one) !
Accountant 1(one) due to sudden '
2. Mechanic - demise of Sh. Sunil
Dey .
Jr. Accountant At Regional Office, Group “C” 1{one) |
‘Guwahati. ‘
1.0ffice Asstt-cum- FAC(C&B),Guwahati Group “C” I(one) - * Due to promotion to
Accountant ' 1(One) Steno. Gr. I .
2. Stenographer Grade.II1* i
Upper Division Clerk 1.MSEC, Shillong Group “C” = | Total 3(three)
2.MSEC, Jorhat | ‘
3.MSEC, Aizawl
Lower Division Clerk 1.MSEC, Itanagar Group “C” Total * post of LDC, MSEC,
2.MSEC, Gauripur* 3 3(three) Gauripur transferred to
3. MSEC, Aizawl NERO, Guwabhati . :
Storekeeper In 8(eight)DTC(C&B) | Group “C” 8(eight) |
Chowkidar VoL . [ Group®D” | 1(One) —_ L

MSEC, Aizawl

e

X
oz,b'
4@’*"

©

o

(1. !_[n(m\\'i

Reglonal Diccetor (NER)



2.
e,
© Whether various categories of the employees working in the : T
departments and undertakings under the Ministry — have bec., A
piven promotions and whether fresh recruitments live also 5 b
been made during the last three years - No
(d) If s0, the year wise and category-wise detuils of {resh :
recruitments made under various calegories during
the said period and in the current year till date : - No recruitment due to
Bandh of new appointment
(¢) Whether the prescribed rules have been followed with
regard to the recruitment and promotion of persons belonginy
to SCs/ST's categories; - 1= Does not arise.
(1) If not, the remedial steps taken in this regard ?
Yours faith{ully,
» -\’{"3
e MWy ],,_.,»f
S
(L. Hatzaw)

i Regional Director (NER)
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GUWAHATI BENCH:$GUWAHATI

P In the matter of :- Q§§
g  0.A% Noy122 of 2003
s . ‘ Miss Santana Gogol .o Appllcant
-\ersus-
: Union of Indiag & Ors.
‘ ¥ . . «e+ Respondent

Tl

- WRITTEN STATEMEwT FOR AND ON BEHALF OF RESPONDENTS
NGCS.1,2 & 3.

/
. . /
I, P.S. Babar, Deputy Director {(Design), Office of . re
tiie Development Commissioner (Handicrafts) (North Eastern Region)
Housefed CQmplex,u1Spur, Lastgate Guwahati-"781006, As-am,-dq,/

hereby solemnly affirm and say as follows ;=

1e That I am the Deputy Director, (Design},0ffice of the
Development Commissioner (Handicrafts),(North Eastern Region)
Housefed Office Complex,lLastgate, Guuahati and as such fully
acquainted with the facts and circumstances of ths case, I have
gone through a copy of the application and have understood the
contents thereof, Save and except whatever is specifically
admltted in this written statement the other contentions and
statément may be deemed to have been denied. I authorised to
fle ﬁne written statement on;bshalr of all the respondents,

2. That the respondents have no comments to the statement .
made in paragraph 4,1, 4.2 & 4,3 of the application,

3. That with regard to the statements made in .paragraph 4.4 j
of the epplication,the reSpnndant beg to state that the applicant™
was appointed as Stenographer-11I under United Nations Development
Prograrme Project with a consolidated pay of Rs, 5,000/-p.M, o
prouisionally for a period of 2 years at Guwahati with the conditios
that her service is liable to ke terminated at any time without
notice and without any reason being assigned, since Unitsd Natlcns
Jevelopment Programme project is of fixed duratlon of three years:

sanctioned upto 31=- -12-2002,

CO ntd . op/2- ,




o

» (2)

L 4, That with regard to the statement made in paragraph 4.5
of the application,the respondent beg to state that the

ﬁ employment of the applicant against the post of Stenographer
Grade=I11I was of purely temporary in nature under United

| | Nations Develofment Programme Cane & Bamboo anc was liable

; to be terminated at any time without notice and without reason

| td be assigned, Hence initially her service was hired for a
period of 2 years, uwhich was extended upto 31=3-20003, as the

| i project duration was also extended upto 31-3- 209{ hereafter

har services were“terminated u.e.f. 31-3-2003,

i - S That the statements madevin paragraph 4.6 of the

ﬁ application are correct,

.
1 B That the respondents have no comment to the statsment
made in paragraph 4.7 of the aspplication.

7. That the statement made in poragraph 4.8 of the
b application are not admitted, The factual position is that :-

. The vacancy of ons post of Stenographer Grade-III .
| : falls in Field Administrative Cell(Cane & Bamboo) under the
0ffi @ of the Development Commissioner(Handicrafts),whereas the
I applicant has not been given the oppbrtunity’to serve in the
I \ 0ffi.e of the Development Commissioner{Handicrafts) against

w 3 reqular post. of Stenographer grade-III.

Since the applicant was engaged by the 0ffice of the
Bvelopmant Commicsioner(Handicrafts) to serve in the United
Nations Develobment PTogrammg Pro ject 6n the contract basis

| and not For'tha»SGrvi-e in the Office of the Development

- | 5 Commissioser(Handicrafte), the applicant has no right to claim
' 1 her appointment in the Offi.e of the respondent No.'3' being

I the field office ofé the Development Commissioner(Handicrafté).

| - The applicant served on contractual basis, and her

services were discontinued on the complatlon of the proJect
W

for which she was given opportunity te serve in the said

project. Ths act of th. respondent to discontinae the services

of the applicant was corréct in accordance with Fiemorandum

dated 20-4-2000, |

A copy of Memorandum dtd,20~4-2002 is annexed thereto
& marked as Annexure-'A’',

Contd.p/3-
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18, That the respondent have no comment to the statement

’made in p-ragraph 4.9, 4. 10 4,11 of the appllcatlon.
i

19. That with regard to the statement made 1n,paragraph‘4.12,_
Eof the application,thc - respondent beg to state that since the
'applicant has accepted this pest, knowing very well thut this :
%is a project post sanctioned for. affixed duration, the allegations
'is not corrected an. denied.

l\ g ‘ . R . . . o X ‘
110, That the respondent have no comment to the statement
‘made in paragraph 4,13 of the application,

»11a  That the appllcant is not entitled to any relief sought
"for in the application an. the same is liable to be dlsmlsced
rlth cocts,

i

. | ‘ VERIFICATION

H’ I, P.S. Babar, presen.ly uorklng as Depufy Director
(0931gn), Office of the Development Commissioner(Han icrafts)
(North Eastern Region), Housefed Office Copplex,Dispur, Lastgate,\
&uuahatl being duly authorised and competent to sign this

werlflcatlon do hersby solemnly affirm and state that the
ﬁtatemants made in paragraphs /

of the

ébplication are trge to my knowledge and belief, those made in
paragraphs L= —% ¢ /0 being matter oi record are true to
my information derived there from and those made in the rest
a}e humble submission before th~ Hon'ble Tribunel. I have not
s?pprassad any material facts.

w Anc I sign this verification on this the é?%}th day

ﬁ f,;w/@?aoz)

.
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| | ;%ﬂ@ﬂ/%f%
e 1' i.i-Government of India
' v Ministry of Textiles
“North Eastern. Regiognal Office
Offlce of the Development Com 1ssxoner (Handicrafts)
_ 3 No.NER/I/B/Admn/Vol*V/ZQOO/f\ HOUSEFED COMPLEX, 2ND FLOOR,
f[fzv B Yo S C;? - CENTRAL BUILDING,GUWAHATI-6.
o .? "'eﬁf ch _ ‘ . ‘e
P o | . Daté:20.04.2000.
\lé )
= K s ‘ M EMORANDUH

w

On the recommendations of the Selection

;5- Committee,Misé Santana Gogoi  is hereby effered the post of
'ﬁ Stenogtepher Gr III under UNDP project with a consolldated pay
of kK. 5, 000( (Rupees five thousand) only P.M. provisionally

Sl

for a period of two years at Guwahati in the Office of the
Development Comm1551oner (Handlcrafts) North~£astern Regional
' Offlce,l Mznlstrya\ of Textxles on the following terms and

condit10nsi~
PO L ) ‘ . '
)

- temporary under United Natzonsb

f fEast end hercservice 'is liable to be terminated at any time
1without 5not1ce and without any reason being assigned. The
'“f;app01ntment will be subJect to the production of a certificate
’of physical fitness from the AuLhorised Medical Authority and
verification of ‘her character and antecedents as per rules,
SC/ST/OBC/Disabled certificate ' if she belongs to that
(edtegory it i :
. SRR 2-;_;ﬁll‘f{ g I|She, if at any time wishes to resign her
Hﬁ ‘emplnyment shall give nhotice in wrzting for a period of not
?T less than thirty days of her 1ntention to resign.
i 5: :f-E : She.‘will be . required to take oath ' of
. Allegiance; to ‘the. Constztutlon of India and furnishf a
Y j,"ﬂg“certlflcate at\the time mf 101n1nq duty that she, if already
| "ﬁc’zlﬁxmarried haslnot momevknan one! husband living, and that: she
H:W will ‘not ‘contract anotheri martiage without first obtaining

contd. page‘é..,-~
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4. No travelling allowance will be. granted to her

for joining the post -or on termlnationf thereof

otherwise - admisslblelidnder the rules, Othe

of-
Y

service will be governed by the releVgnféruleéfand orders 1nf

. i !;" i iy ot Il- ’
force from time to time. : : .Qf”i*! | e g

: i | 1 ::i " _:v'i'l! PRI

F;ﬁﬁ‘

! BRI ‘

If Miss Santans accepts! the.'app01ntment on

ey

S

the terms and condltiqbs mentioned above, she should convey
her acceptance to the undersiqned 1mmedlately latest by lst-
May, 2000 failing which the offern'of.lappointmen t
treated as cancelled and other sultqplg candldaté willi
offered. ‘ AN ' SR

To,

Miss Santana Goqol, ) . .o
D/0 Sjt. Kanakeswar Gogoi, ' Dy sy
C/0 K.S.Gogoi, S L
Bishnu Rava Nagar, " S O R A
P.0.Noonmati, : . SRR B
Guwahati-20. : L '

copy to:-

o

1.S5hri G.K.Asthana, Dy.Director(EP/UNDP), . 0/0 "the
DC(Handicrafts), West Block No.?, R.K.Puram,bNew Delhi-66.

s 2.The Assistant Director(Admn.III), 0/0 the DC(H) New Delhl 66
‘ N .
3.The Officer-in-charge, BCDI,.O/O the DC(H) Agartala.
4.The” Asstt.Director(H), HSEC,0/0 - ‘the DC(H),
Gaurlpur/Jorhat/Itanagar/Imphal/Sh1llong/Koh1ma/Alzaw1/Agartal

LR 2 % R
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